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EAST COAST RAILWAY

Tender Motice No, S8/ETISEBR/
ENGGIR2025-26, Dated : 20.12.2025

e-Tender No. 54-eT-DENS-SBP-25

L e e M CONSTRUCTION OF

ROAD UMDER EBRIDGE/LIMITED
HEIGHT SUBWAY IN LIEU OF LEVEL

LJ 24 MEAR KM - 41/5-6 OF

BHAWANIPATHNA - JUNAGARH ROAD
BLOCHK SECTION, LJ 26 NEAR KM -
45/6-T OF BHAWANIPATHNA -

e-tendars oven if these are submitted on
firm's lelter head and received in ma,
Al such manual offers shall be
considered invalld and shall be rejected
summmanly without any consideration.

advised o revisil the website 15
(Filteen) days before the dale of closing
of tender lo note any changes [
corrigenda issued for this tender. The
tenderers/bidders musl have Class-ll
Digital Ssgnature Certificate and must be
registered on IREPS Portal. Gnly
registered tenderer/ bidder can
participate on e-tendering

Divisiomal Railway Manager (Engg.
PR-948/Q/25-26 | Sambalpur

Motice of Loss

ZF Commercial Vehicle Control Systems India Limited
CiM: L3GI0ITH2004PL COBLERT
Registerad Office: Plot Mo 3(5P), Third Main Road, Ambattur industrial Estate
Cheninai - BO0053. India | Website: www.zf.com | Email: cvcs.info.indiamzf.com

of Share Certificatelzs)

HNOTICE is hereby given that the following share certificatels) issued by the
company is/are stated to have been lost or misplaced or stolen and tha registered
holderis)/ the legal heirls) of the registered haldens) thereof have applied to the

The public are hereby warned against purchasing or dealing In any way, with the
above share certificatefs). Any person{s) who has fhave any claimishin respect of
the said share certificate{s) should lodge such claim(s) with the company at its

BHUBAMESWAR FOR A PERIOD OF
THREE YEARS.

2,97,39,944.95,

EMD (%) £,98,700.00, Tender

Mlanual aflers ane nol allowsd agamst his
fender, anmd any such manual offar
received shall be ignored

Complete detals and Tender docurments wil ba
avalable atwebsite hitps fiwww.irsps. gov.in

Sr. Divisional Mechanical Engineear,
PR-G48IC175-26 Khurda Road

TRO-ADA-e-Tender-31-2025, dated.

22.12.2025; Description of the work:
Manning of railway owned 04 nos

SYMBOLIC POSSESSION NOTICE

@ icICcI Home Finance |

Corparate Office: 1CICI HFC Tower, |8 Magar, Andheri Kurla Road, Andhen East. Mumbai- 200059
Branch Office: 356/1, Empire Arcade, Ground floor, Omalur Main, Alogopuram, Opp Mew Bus Stand, Salem,

Tomil Modu 636004
Whereos

The undersigned being the Authorized Officer of ICICI Home Finonce Compony Limited under the Securitisotion,
Reconstruction of Financial Assets and Enforcement af Security Intersst Act, 2002 and in exercise al the powéers
conferred under section 13 {12} reod with Rule 3 of the Security Interest {Enforcement) rules 2002, issued demancd

with the property will be subject ta the charge of ICICH Home Finance Company Limited,
The Borrower's attention is invited to provislons of sub-section (B} of section 132 of the Act, In respect of time avallable,

to redeom the securod ossets,

Fegistered Office: IC1C1 Bank Towers, Bandra-Kurla Complex, Bandro

{East], Mumbai- 400051

The obowve-mentioned bormowers{s)f guorantors(s] ore hereby given o 30 doy notice to repay the omount, else the
mortgaged properties will be sold on the explny of 30 doys from the date of publication of this Matice, as per the provisions

umdber the Rules 8 and 9 of Security Imtere st {Enforcement ] Rules 2002,

Traction Sub-station at Purulia

Value : 71,7003 233.00; The Closing
date and time of e-Tender-31-2025 for
works above is om @ 140712026 at 15.00
nrs. and its opening of tender will be
done on ! 14.012026 after 15.00 hes
Details of above e-tender may please ba

seenalwebshe wwwireps.govin (PR-1010)

website:www.bankeauctions.com. Falia no. |Share Certificate) Nooof DistEnctive fos. Hame of Reglstered
ﬂ " INDIA SME ASS ET RECONSTRU CTlON COM PANY Borrower(S) / Demand Notice Date And Date of Physical Reserve Price / Ma, ghares Shareholder
; ' lEa '—C Regi. Off. : The Ruby 11th Floor, North — West Wing, Plot No 29, DEMAND NOTICE chﬁggzm?('(sss) / Amount Possession Earnest Money Deposit DOEzE 200z A IS8 1 158210 Dilip Prasads
Senapati Bapat Marg, Dadar (West) Mumbai — 400028. _ The public ase heroby warned against purchasing or deallng In any way, with the
. (Loan A/c No. 19th Aug 2024 & 23rd Aug 2025 Rs. 1,42,00,000/- (One Crore abowve share certificates. Any person|{s]whno has fhave any claimlsfin respect of the
~ DEMAND NOTICE (under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002) RLLPCHE000040020 Rs. 1,06,14,425/- (Rupees One Total Outstanding Forty-Two Lakh Rupees) 3ok ahiire Guetificates should lodge o phaiinl bbb i W
Substituted Service Of Notice U/S.13 (2) Of Securitisation And Reconstruction Of Financial Assets And Enforcement Of Security Interest Act, 2002. Branch: Chennai Crore Six Lakhs Fourteen as on 27th Dec 25 Earnest Money Deposit (EMD) : reistarad offica at the addrass glven above within 18 daye of publication of thie
The borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed the financial assistance from Fedbank 1) VENKATESAN D V, Thousand F°E" Hundred & Rs. 1,20,96,705/- (One Crore Rs.14,20,000/- (Rupees natice, after which no claim will be antertained and the company will proceed to
Financial Services Limited (“Original Lender”). The said loan, together with all underlying security interest and all rights, titles 2) MANJULAV ) Twenty-Five Only) Twenty Lakh Ninety-Six Fourteen Lakh Twenty issue duplicate share certificatels)
and interests of the Original Lender therein, was assigned by the Original Lender under the provisions of the SARFAESI Act, Bid Incremental : Rs. 100000/- Thousand Seven Hundred & Thousand Only) Binca i0h For TS Holdings Limited
2002, in favour of India SME Asset Reconstruction Company Limited(*ISARC”), acting in its capacity as trustee of ISARC- 2025- (Rupees One Lakh Only) Five Rupees) e e I ) R Raja Prakagh
2026-3 Trust, vide Assignment Agreement dated 26th September, 2025. = Notice is hereby given to the borrowers as mentioned SR A e

below that since they have defaulted in repayment of the said loan availed by them from Original Lender, their loan accounts
have been classified as Non-Performing Assets in the books of the Original Lender/ISARC as per RBI guidelines thereto.
Thereafter, ISARC has issued demand notices under section 13(2) of the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said borrowers thereby
calling upon and demanding from them to repay the entire outstanding amount together with further interest at the contractual
rate on the aforesaid amount and incidental expenses, cost, charges etc. as stated in the said demand notices. However, the
demand notice have returned un-served and as such they are hereby informed by way of public notice, as per Rule 3 of the
Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules)

pathway rights to reach the property.

Description Of The Mortgage Property:- All the piece and parcel of In Tirupur Registration District, Tirpur Joint I
Subregistration, Tirupur Taluk, Ward No 23, T.S. Ward No. ‘F’ Block No. 10, T.S. No. 18, Patta No 125, R.S. Puram 2nd Street,
Mannarai Village, S.F, 346 P. Ac. 4.15 @ Rs3.36 In This A Layout Has Been Formed and in that Southern Portion Of Middle
part in the northern Side Of Site No. 14, Having Door No. 13, Assessment No. 23021195 Land and bounded as follows that is to
say: East - Land Belongs To Nataraj And Kanagarathinam, West - 3 Ft Wide South North Road, North - East West Road, South
North existing road, South - Land Belong To Omana. Amidst this Northern side East West 15 1/2 ft, Southern side East West
crossly 21 ft, Western side South North 36, Eastern side South North 26 ft, thus totalling 565 3/4 sq.ft (52.56 sq.mtr) land along
with the building constructed therein with the EB service connection old no.203-010-5, New No0.205-014-5 along with mamool

Date : Decemidser 30, 2026
I'-.,,,_I_:'In:hce-: Dharmopuri

Authorized Office
ICZICI Home Finance Company Limited ./

APPENDIX- IV-A [See proviso to rule 8 (6)] | Public Notice For E-Auction Cum Sale (Appendix — IV A) (Rule 8(6))

Sale of Immovable property mortgaged to Authum Investment & Infrastructure Limited (“AllL”) (Resulting Company pursuant the
demerger of lending business from Reliance Commercial Finance Limited (“RCFL”) to AlIL vide NCLT order dated 10.05.2024) having
Corporate Office: The Ruby 11th Floor, North-West wing, Plot No.29, Senapati Bapat Marg, Dadar(west), Mumbai- 400028
(Maharashtra) and Branch Office at: Second Floor, Chateau D’ Ampa, 37/7A (Old No.110), Nelson Manickam Road, Aminjikarai,
Chennai, Tamil Nadu-600029 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002(hereinafter “Act”). Whereas the Authorized Officer (*AQ”) of M/s.Authum Investment and Infrastructure Limited had taken
the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect
nos. with a right to sell the same on “AS IS WHERE IS BASIS & AS IS WHAT IS BASIS” for realization of M/s. Authum Investment
and Infrastructure Limited dues, The Sale will be done by the undersigned through e-auction platform provided at the

Description Of The Inmovable Property/ Secured Asset : All that piece and parcel of vacant house site, Bearing Plot No. 1 (One),
measuring an extent of 2,277 Square feet (Two Thousand Two Hundred and Seventy Seven Square Feet), Comprised in Survey no.
271/2 (part) (Two Hundred and Seventy One / Two (part)), in the layout named ‘Ambal Nagar’, Kannadapalayam Road, Situated in
No. 27 Tambaram Vlllage, Tambaram Taluk, Kancheepuram district BOUNDED ON : NORTH BY: Vacant land in Survey No. 271(part),
SOUTH BY : Plot No. 2, EAST BY : Vacant land in Survey No. 272, WEST BY : 24 feet Road and Plot No. 11.

Date Of Inspection :
15th Jan 26 11:00-14:00

EMD Last Date :
21st Jan 26 Till 17:00

Date/ Time of E-Auction
22nd Jan 26  12:00-13:00

Mode Of Payment: All payment shall be made by demand draft in favour of “Authum Investment & Infrastructure Limited” payable

above-mentioned date / place.

Place: Tamil Nadu
Date : 30.12.2025

4. This publication is also 15 (Fifteen) days notice to the Borrower /| Mortgagor / Guarantors of the above said loan
account pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the

PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 213871 and see the NIT
Document) (https://www.bankeauctions.com)

SD/-,Authorized Officer

FORM A
PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insedvency and Bankrupley Board of India
{Voluntary Liquidation Pracess) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MCA MANAGEMENT CONSULTANTS PRIVATE LIMITED

RELEVANT PARTICULARS

Liabiity Ikeritity Numbes of

jLumcanin Feron

5. Address ot the Registered Cifioe and

CROSSING LJ 17 NEAR KM - 26/13-14| | o0 o0nany for the issue of duplicate share certificatels) notices upon the borrowers mentionad balow, to repay the amount mentisned in the notice within 60 days fram the ‘; sRame il Lopoette Perman | MCA MANACEMENT CORELLIANTS. PRVITE LIMITED
OF LANJIGARH - BHAWAMNIPATNA ' H - — dote of receipt of the said notice. < Date Of Incorparstion of Lomorsie 18062004
BLOCK SECTION, LJ 22 WNEAR KM Falia Share Certificate M. of Distinctive nos. Mame of Registered A the borrower failed to repay the omaount, notice is hereby given to the borrower and the public in general that -.PF-"T-:":“." I :
34/11-12 OF BHAWANIPATHMA - W, sharas Sharsholder the undersigned hos token possession of the property described herein below in exercise of powers conferred on 3. Authonty Undar Which Comporato Fegstrar of Companies, Chenral
JUNAGARH ROAD BLOCK SECTION oooIED SEIE a7 S PBITE- 12 PR A Dilla Prasade him{ her under Section 13(4) of the said Act read with Rule 8 of the sgid rules on the below-menticned dates, The _Porson b intompoofed” Begisened . | T P E
: ol = = IR T ey borrower in porticulor and the public in general is hereby coutioned not to deal with the property and any dealings 4. Corporee ientity Number / Limted | LS2000TNZO0EPTODGEZEG

| 27, Subrarmaniam Street, ADRirEmAQUEM

The stakeholders of MCA MANAGEMENT CONSULTANTS PRIVATE LIMITED are herehy
calbed upon to submit & proaf of thair claims, on or before 25,01, 2026 1o the liguidator at
the address mentioned againstitem 7
Ihe financial creditors shall submit thelr proof of claims by electranic means only. All other
stakeholdaers may subaitthe proot of claims in person, by post or by elsctronic means,

Subamigseon of Tatae or misleading proofsof claimshall adract penaities

7 =i : z CA. Sudhir G5
E?ﬁrﬂﬁéﬁmﬁm:ﬁ:’ﬁgmzhip t::;rm;ﬂ:"g DmCmnupml:uF;rFD;!:Er;ﬂ!lwﬂll-‘ FRRASE) | chtiiabonm R e & Bani I‘éﬁ‘gﬂtﬂ: BB/ IPA-D0L/IP-P-02744,/2022-2023/14183
z : : - - RN - ] 02 nos. Feeding post at Pathardih and M H 4 4
cronder s ovaiable n wobse | 51uing Siare ate T SOTEZGEE] | e o airs on o o | | AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED| szt
. bt Tender Closing Date and Time fik Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point, s iy
. 8 Railway for Two years. Approx Tender Plage: Chennai
Note : The prospective lenderers are | Fay 1530 Hrs. of 13.04.2026. Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com

i T o 1 : .| Momne of the Bormoswser! D ipti i tyf Duste of Demand | Mame : q 4
JUNAGARH ROAD BLOCK SECTION| | registered office at the address given above within 15 days of publication of this ,54; et ‘ate of Possession Moticed Amountin | of E'“E‘E"‘ﬁ:’e iy O Eoapneites: | Cheonix- FUOUIE
AND LJ 28 NEAR KM - 5110-11 OF | | notice, after which no claim will be entertained and the company will procesad to 1 Loan Aceount Number . Demond Notice [Rs.} Branch i Tuélat e e T BT
BHAWANIPATNA - JUNAGARH ROAD| issue duplicate share certificatels) 1. || Amutha (Berrower), [5/267h Alegapur Lokkivampatti Town Panchayot 23-09-2025" | Solem Lo e 12,2025
BLOCK SECTION OF SAMBALPUR Far ZF i e Pt g 5 Moorthi Seenivosan [Virspothipurom Villoge Dharmapun 256 255/3 265/34 RAs. Lk o IR ! e
DIVISION. Place : Chennai doidior bt Lt e et {Co-Borrower), 255/3A1 255 3A1A1 Dhormapuri Tamil Nadu- 636705. 19,34.009: 7. | MameL Address. Emal Address, Sudhir G5
Approximate Cost of the Work : [ [ REI Ty i Muthulakshmi M MHSALODO01259765.|Bounded By - Morth: Songeetha Property, South: Sangeetha Tesiephone Nurmier and The IBE! Rt ri: _ o
o7 BE".’E'B 183.32. Bid Sa E'l'-l'l]. rf'1|:|.4?.m‘- Lompany Secratery F""DP’E'I".}'.. Eost: "l'rldh}"':l honthir Educotional Trust F"I'Dpl?l'l.'!,l'_ Fiegstration Mumber of The Ligudator | [BEPDOL PP rad Fa - A48 S
.E;_-'_...I. #_ﬁ..'..ﬁ.i.._ﬁ]..'.w...F.:......_'ﬁ. Whest: 20 Feet Road,/ Date of Possossion- 247122025 Coerreinecaton Addeess: Tih Floon KRD GEE GEE Crystes
L-ompietion Fer ar_the VWork ° e TR Hadhakreh al BO0O04
(Twelve) Months S. E. RAILWAY - TENDER 2.|] Amutha (Borrower), [5/267h Alogopuri Lakkivompatti Town Pa t 23-09-2025 | Salem O Radnakrishnan Seia, Mytepore Channal
= - F o on behalf.of P Sontof Indkg: th S Moorthi Seenivasan | Virepothipuram Villags Dharmapur 255 2553 285/3a A3, Email I Eﬁﬂﬁﬁ[ﬂi’!ﬂmlm
Tender Closing Date and Time SARE pibnndiloi e i al ot i ey (Co-Borrawer), 265/3a1 255 3A1A1 Dharmapuri Tamil Nadu 636705 19,23.644/- { — . | Contact +01 9043797833
Hrs. of 12.01.2026. Tender No. eT-M-CD-BBS-DHK-25 Sr, Divisional Electrical Engineer (TRD MHSALODOO1259766.|Bounded By- Morth: Songeetha Property, South: Songeetha B et Dae for Submission of Claims | 25012026
No manual offers sent by Post/ Couner /| Il DEPOT PREMISES| | 5.E- Raiwayifdra invites e-lender for the Property, Eost: Vidhyo Monthir Educotional Trust Property. Notice is hereby given that the MCA MANAGEMENT CONSLLTANTS PRIVATE LIMITED has
Fax or in person accepted against such CLEANING AT COACHING DEPOT ||fcliowing warks : E-Tender Notice No. Wast: 2o Foet Road L Dote of Possession- 24/122025 cormmenced valuntary lguidation on 26th December 2025

TVS Holdings Limited

CiM: L3SRS8TMIBEZPLCODGTIE

Fegistered Office: "Chaitenye”, Mo, 12, Khader Naweaz Khan Roed,
Mungamibakkem. Channal - GO0 0061 Phane: D44 2B332N5
Websita: wearw Sundaram-claytoncom | Emaédll corpsacimsundaramciavton com

Notice of Loss of Share Certificate(s)

MOTICE is hereby given that the following share certificatels) issued by the
company are stated Lo have been fost or misplaced or stolen and the registered
halders] / the legal heirs of the registered holders thereof have applied to the
comparny forthe issue of duplicate share certificatel sl

Company Sscretary

fallowing address:

Chennai-600 002,

Jumbo Bag Ltd.

150 2000, 001, 14001, 450 & BRUGE | 10F CERTIFIED COMPARY

CIN: L36891TN1990PLC019944

Reqgd.Office: 5.K.Enclave, New No.4 (Old No.47), Nowroli Road,

. tpet o > - 1 {
Sr. [ LoanAgreementloan No. / Name Of The | Co-Borrower And | NPA DATE Date Of | Demand Notice Amount Loan at Chennai through RTGS/NEFT. The accounts details are as follows: a) Name of the account: Authum Investment & Infrastructure 'H'lfehlfsiw cm']::lg:g ﬂs;:mm:?mﬂu'?ma:?iijh%?f:urzgﬂciﬁm
No. Borrower / Address No. Guarantor Name Demand (InRs.) Amount Limited CCD A/C, b) Name of the Bank: HDFC Bank Ltd, c) Account No: 99999917071990, d) IFSC Code: HDFC0001119 ke a9 : : group.
Director N.ame Notice (AmtInRs.) TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:- SPECIAL WINDOW FOR RE-LODGEMENT OF
DD e & s panimalhi G, 104002024 | 17122025 | 8. 084821 o ooasy 1. The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS”. As such sale is TRANIEER HEGLUESNS OF SHTRICAL SHARES
anesan W, (Rupees Nineteen | 15,00,000/- without any kind of warranties & indemnities. Pursuant to SEBI circular No, SEBIHOIMIRSDMIRSD-PoliPICIR/2025/97 dated 2
CHEMICALS, _13/1 RS Puraman GBS Fushing Lakh Eighty Nine (R.upees . e . " . . July 2028, invesiors are Informed that, a speclal window = opened. oaly for re-
Street Mannarai Postmannarai Post Thousand Seven Fifteen 2. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S ipdgement -f inanafer deeds. lodged pricr to 1% April 2019, ‘and which wers
Tirupurmannarai Tirupur, Tamilnadu - Hundred Forty Three | Lakh Only) c1 qula Pvt Ltd ,Plot No- 68_, 3rd floor Sector 44 Gurgaon Haryana -122003 (Coqtact no. 7291Q81124,25,26 )Support rejectedirelusradinat altended 1o, due 1 deficency In the documents /processior
641607 and Twenty One Email - Support@bankeauctions.com , Mr. Bhavik Pandya Mob. 8866682937. Email: Gujarat@c1india.com it
Paisa Only) 3. For further details and queries, contact Authorized Officer: Mr. Sukumar A - Mob. 9380017934. This facility of ra-todgement will be available from 7 July 2025 to 6" January 2026.

Invastors are requestad to re-fodge such cesea, after rectifying the deficiency
identified eadier, with the company's Regisiree and Share Transfer Aopents iz,
Mis.Cameo Corporate Services Limited, latest by Gth January 2026 at the

Gameo Corporate Services Limited
“Subramanian Building"

Mo.i, Club House Road
For JUMBO BAG LIMITED

SUNIL KUMAR ALLURI

Date : 29.12.2025
Place : Dindigul, Tamil Nadu

*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation there of.
For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with Mr. Saravanan on his Mobile No. 9786686701, E-mail
ID : saravananmm@chola.murugappa.com. & Mrs.Komal Sharma on 8870464652 official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and
information of the Authorized Officer of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets.

Sd/-
AUTHORIZED OFFICER,

For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

epaper.financiaﬁexpress.aun'. .

CHENNAI

2 |FEDCBEOHL0498054 & Sudalaimuthu | 06.05.2024 | 17.12.2025 |  Rs. 18,55,434.00 Rs. 30.12.2025 COMPANY SECRETARY & COMPLIANCE OFFICER

FEDCBESTL0498067 /| PALANIYAMMAL | R (Rupees Eighteen 13,90,000. (13

S, 8/98-83, Samanaickenpalayam, Lakhs Fifty Five (Rupees lM PO RTANT

Jj Nagar, Vellamadai, Combalore, Thousand Four | Thiteen , , , & Chola [CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

et Hundred hity Four | Lakh Ninety Whilst care is taken prior S i |Corporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N.

Jj Naga,r,VeIIamadai, Coimbatore, Only) to acceptance of E-AUCTION SALE NOTICE (Sale Through e-bidding Only)

Tamilnadu - 641110 advertising copy, it is not SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.
Description Of The Mortgage Property:- Registration District : Coimbatore, Registration Sub-Dist. : Periyanaickenpalayam, possible to verify its Notice |s_hereby given tp the PUBLIC IN GENERAL and in particular to the Borr_ower(s) and Guarantor(s) indicated in COLU_MN (A) that the below desqubeq immovable
Taluk : Coimbatore North Taluk, Village : Vellamadai, Survey Nos : 821/1, 2, 34, 3b, 5, Site No. : 83, Door No. : 8/98-93. Situated . property(ies) described in COLUMN (C) Mortgaged / Charged to the secured creditor the CONSTRUCTIVE POSSESSION of which has been taken as described in COLUMN
On The Boundaries : North Of - Road, East Of - The Site N0.82, South Of - The Site No.72 And, West Of - Road. Measuring contents. The Indian (D) by the Authorized Officer of Housing CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As
: East-West On Both Sides - 26, North-South On Both Sides -33. To An Extent Of 858 Sq.ft (79.71 Sq.mtr) Or Ac.0.01 Cent 422 Express Limited cannot is what is” and “Whatever there is” as per details mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or
Sq.ft Of Vacant Site And Proposed Construction Of Rec Residential Building Thereon. Together With The Usual Eay Of Access . unknown), executor(s), administrator(s), successor(s) & assign(s) of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A)
Through The Roads And All Other Appurtenances Thereof, Within The Limits Of Vellamadai Village. be held responsible for Uls. 9(1) of the Security Interest (Enforcement) Rules 2002. For detailed terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT
(s) together with further interest thereon plus cost, charges, expenses, etc. thereto failing which we shall be at liberty to enforce : A B C D E&F G
the security interest including but not limited to taking possession of and selling the secured asset entirely at your risk as to lOSS or damage |ncu.rred [A] 0/S D[ue]s obd [C] [l Reserv[e Price](In Rs) Dgte]of
the cost and consequences. : -

d i : : ; ag a result of.transacno.ns i T LU EL LE T ) recovered Description of the Inmovable Property / Secured Asset Type o.f Earnest Money Deposit Auction
Please note that as per sub-section (8) of section 13 of the Act, if the dues of ISARC together with all costs, charges and th No. | Borrower(s) /Mortgager(s) / Gaurantor(s) Possession y Uep :
expenses incurred by ISARC are tendered to ISARC at any time before the date fixed for sale or transfer, the secured asset wIth companies, assocla- (Secured Debts) (InRs.) &Time
shall not be sold or transferred by ISARC, and no further step shall be taken by ISARC or transfer or sale of that secured asset. tions or individuals Virudhunagar District, Virudhunagar Registration District
Dated : 30.12.2025 / Place: Tamilnadu Authorized Officer, India SME Asset Reconstruction Company Limited advertising in ItS neWSpa' Virudhunagar Sub Registrar Joint No. 2, Virudhunagar Taluk, _ Rs. 18.73.235/- (Rupees
Lo _ Kottaipatti Village, S. No. 424/1, Sub division No. 424/1A2,| O Eiohteen Lakhs | 23.01.2026
_ pers or Publications. :-ohjlr:/hlz/r : \I\;;)(:ls:hH“hz4VDNOOO146623 Rs. 21,02,441/- | Totally 02 Acre 40 cents in West Middle 01 acre 19 cents in ﬁ anngeventy Three from 02.00
Government of Tamil Madu We therefore recommend 2' Mr/Mrs. Esgwari M (Rupees Twenty- | to several house plots Water No.140 & 146, Door No.3/236 2 Thousand and Two | P-M- to 04.00
'- Rural Development and Panchayat Raj Department, Dindigal District h d k i | Onelakhs |& 3/236/1 & 3/236/2, EB No. 07-227-014-391 & 392 & 387| O Hundred and Thirty | PM- (with
that reaaers make Add: 6/606 Sivanantham Street Allampatti . , a undred and Thirty
= ; Ncrﬁcellnyh:lng Tendar o ) . 1. Wirudhunagar. Water Tank. Virudhunagar Two Thousand | & 388 South Western side 01.75 cents in 765 Sq.ft out of w Five Only) automated
Scheme component of 15" Finance fi:iﬂmIES;ﬂﬂ (Block Far;;:ﬂl‘lla-gratl PHC Building - 2025 - 2026 necessary Inquiries ' Tamil Nadgu 626001, Also at: D gNo’ Four Hundred | North Middle 03.512 cents of land and building Bounded by:- = extensions
Construction of New PHC Buildin i } . S y ies: : i o '
& before sendlng any 3/236/2, 3/236/1, 3/236, Bharathi Nagar, and Forty-One | Boundaries: East .by. 15 feet wide South North' Common S of 5 mmutes
[e-Tender Notice) : teri int Kottainati Vilage. Virudhunagar Taluka. | O™Y) due as on | pathway, West by: - S.No431 Land, North by: Property| & Rs. 1,87,323/- (Rupees| each in terms
1. For Details, visit www.tntenders.gow.in, monies or entering II’! 0 Vir dI:)una ar Tgn;il Nadu - 626900 ’ 'l 11.03.2025 |[owned by Pandiyammal, South by: Property owned by 2 One Lakh Eighty of the Tender
2. e-Bids are invited by the Block Development Officer [BP) Kodaikanal, Dindigal District for the any agreements with gar, ' Dhanabalan, Measurement: East west on the Northern side S Seven Thousand Three | Document),
Construction of Mew PHC Building cover system, : : 18 feet and southern side 18 feet, South North on the western Hundred Twenty Three
3. The bid document can be downloaded free of cost from www.tntenders.gow.in, 19.12.2025 adYertlserS or OtherVY'SG side 42 2 feet and Eastern side 42 V2 feet Totally 765 Saq.ft. Only)
to'08.01.2026 5 : b 1 ) aCtmg _On an advertise- Loan A/c. No(s). : HL22S1V000074736 Virudhunagar District, Virudhunagar Registration District, |Rs. 27,92,273/- (Rupees
4.| Commion Liate and time for downloading of uid document, sibmission and opening 08.01.2026. ment In any manner 1. Mr/Mrs. Nawin Jacson Sivakasi Taluk, Sivakasi Sub Registration office, Enjar ~ Twenty-Seven Lakhs
| Last Date and time for downloading and anline Submission of bid documents 08.01.2026. whatsoever. Registered 2. Mr/Mrs. Nagalakshmi N Village, S. No. 1621, Northern side Area 2 cent 81 and S. oS and Ninety-Two 23.01.2026
iy Date and '!_“T'E of online opening of Bid DUEU""'E!."E 08.01.20:26 at 4.00 pm. ) Add: 2/150 H 1 Shanthi Garden Srinivanagar| Rs. 24,86,017/- | No. 1622/1, 01 area 32 cents and S. No. 1508/3, 01 area 17 % Thousand and Two from 02.00
Construction of New PHC Building Poolathur estimate Rs. 1,61,45,000 letters are not aCCepted Sivakasi Sivakasi West SivakasiVirudhunagar| ~ (Rupees | cents in divided into several House Plots name and style @ Hundred Seventy-Three| P.M. to 04.00
Construction of New PHC Building Vadagavunji estimate Rs. 1,68,00.000 i in response to box Tamil Nadu - 626124, Watertank, Sivakasi,| Twenty-Four | Abirami Nagar, Plot No.10 Sub division Patta No.6598, Q Only) P.M. (with
BLock Deveopment Cificer (BP - » Tamil Nadu - 626124. Also At: Plot No. 10{Lakhs Eighty-Six | S.No.1621/1A1F1,Western side 1091.25 Saq.ft of land and " automated
et Al el Ponefimet Hulow Kdalina) number advertisement. 2 West Part, Abirami Nagar, Injar Village,] Thousand building Bounded by:- Boundaries:- East by: Plot No.10 ; extensions
Sivakasi Taluka, Virudhunagar District, Tamil| ~ Seventeen | Eastern side in Property belonged to Kumutha, West by: 20 S Rs. 279227/- (Rupees | ©of 5 minutes
Nadu - 626124. Only) due as on | feet wide South North Road, North by: 18 feet wide East T Two Lakh Seventy Nine | €ach in terms
3. Mr/Mrs. Amutha S. 11.06.2025 | West Road, South by: Plot No. 5., Measurement:- East west 2 Thousand Two Hundred | of the Tender
@ Chﬂlﬂ GHHMMAH[‘“I—AM IHHESTM ENT AND FI"AHGE GBMFAHY LIMITED Add: 4/A Chellaiya Santhu Panaiyadippatti on the Northern side 23.50 feet and southern side 25 feet, 8 Twenty Seven only ) Document),
teranener: | Corporate Office : Chola Crest, €54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T, N. Steet Thinsthangal Tomble Sivakesi Tai South North on the westom sl 45 feetand Eastom ekl 44
E-AUCTION SALE NOTICE (Sale Through e-bidding Only) adu- : eetiotally 1091.25 oq.tt -
SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002. INSPECTION DATE &TIME : - 21.01.2026 BETWEEN 11.00 . m. to 4.00 p. m. 1 _____MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/
Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable Last date of submission of Bid/ EMD/ Request letter for participation is 22.01.2026 5p.m Till
property(ies) described in COLUMN (C) Mortgaged / Charged to the secured creditor the CONSTRUCTIVE POSSESSION of which has been taken as described in COLUMN *Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation there of.
(D) by the Authorized Officer of Housing CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with Mr. Saravanan Contact Number
is what is” and “Whatever there is” as per details mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or 9786686701 and Email: saravananmm @ chola.murugappa.com. official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge
unknown), executor(s), administrator(s), successor(s) & assign(s) of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) and information of the Authorized Officer of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above
U/s. 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT immovable properties / secured Assets. Sd/
AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https://www.cholamandalam.com & www.auctionfocus.in Date : 29.12.2025 AUTHORIZED OFFICER
[A] [B] [C] [D] [E & F] [G] Place : Virudhunagar, Tamil Nadu For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
St Loan Account No./ Names Of 0/S. Dues to be Type of Reserve Price (InRs.) | Date of
’ Borrower(s) /Mortgager(s) / recovered Description of the Inmovable Property / Secured Asset ype o Earnest Money Deposit | Auction
No. Possession .
Gaurantor(s) (Secured Debts) (InRs.) &Time
. Dindigul District, Palani Registration District, Palani Sub Registrar Rs. 39,48,700/- 03.02.2026
Loan Alc. No(s). - LAP3PL.N000114605 Joint No.1, Palani Taluk, Palani Village, Palani Municipality, Palani (Rupees Thirty Nine | from 02.00
1. Mr/Mrs. Larnce Selvaraj Rs. 21,78,903/- |, )
Village, Sathyanagar S.No.5B2A, Block No.105, Puthutharapuram| Lakhs and Forty Eight |P.M. to 04.00
2. Mr/Mrs. Prema Larance (Rupees Twenty M . > .
. o elsarakathil, Assessment N0.3319, EB No.479 & 661, Door| == Thousand and Seven | PM. (with
Add: 176, 2" Street, Sathayanagar,| One Lakhs - ] o 9
. . A . No.131E, 1320 Sq.ft of land and building Bounded by:-| = & Hundred Only) automated
Palanipalani, Dindigul, Kovil, Dindigul,| Seventy Eight . . . o N .
1. . . . Boundaries: East by: Property belongs to Thirumalaisamy| = extensions
Tamil Nadu - 624601. Also At: Door| Thousand Nine ] n D Rs. 3,94,870/- (Rupees .
property, West by: Property belongs to Kannusamy property,| = & . of 5 minutes
No. 131, Ward No. 4, Block No. 49,| Hundred Three . . o O Three Lakhs Ninety .
o i North by: East - West Road South by: Property belongs to|] o o eachin
Sathya Nagar, Palani Village And Palani| Only) due as on . ) . Four Thousand and
Muncioality,  Palani Taluk.  Dindiaull  11.06.2025 Palanisamy., Measurement: East west on the Northern side 33 feet Eiaht Hundred Sevent terms of
Distrith) Ta):;]il Nadu - 62460 1’ g e and southern side 33 feet, South North on the western side 40 feet 'Y u% rle Ve | the Tender
’ ' and Eastern side 40 feet Totally 1320 Sq.ft. ny) Document),
INSPECTION DATE & TIME : - 31.01.2026 BETWEEN 11.00 a. m. to 4.00 p. m. | MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/-
Last date of submission of Bid/ EMD/ Request letter for participation is 02.02.2026 5p.m Till
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NAME CHANGE

I, PRAKASH DESINGU a male child born to M.DESINGU (Father)
&D.JAYANTHI(Mother) on 02.07.1997, residing at 2873, 1ST STREET,
VADAKARAI, MINNUR POST, AMBUR, TIRUPATTUR DT-635807. Has
Beenliving as a Female after an elaborate sexual reassignment
surgery on O01st January2010 at ShivamVishwa Multi Speciality
Hospital , 201, 2ND Cross Road, Second Block Hbr, Bangalore
—560043 by DrV.Jayaraman , Ms, Mch., MNAMS, Dip N.B, PhD.,FICS,
Professor and Head Department of Burns, Plastic & Reconstructive
Surgery, Kilpauk Medical College Hospital, Chennai 600 010, by
this, | may be treated as aFemale and shall henceforth be known as
SANGAVI DESINGU

Qurg Mlefiy

ooy sUSlsanri Smwdl. A. gweor, &/Cu. Sm.B.ojevells, .1,
shaendl mai, Lbsweed, Ogsemer-56 @sen epeb Gsflaluiug
crtenGleustimed, Fewg Oenssren Nenn  elewr.47, shsemd b,
Lpha0eed) Hrmon wHmID Fresst, SHmesteni wral b Symopssn
uepw  FiGeu e1ew.607/1A, UL eewn.2531 Ll Liug  &iGeu
a16ur.1423/11 eflsvSremid 967 &gIT Sjgsen WLHMID HFed 2 6o 6SH
2 L UL sbubgiLLL &6 eflhuener syeiemisst Vid 4412/1982 whnib
1677/1986 before SRO Poonamallee Gursiipeupenn Dibs CensHenienL_w
(et 2 Lenwanrit Sb. J.elxgwe Qgreneggieill @ W6y o5 FbubsLs
& Non Traceable Certificategg K-1 @ewiSlwib CureSev svCLeageslledmbs,
opiteunenii (Henmd) enaQurifll (G Quimnis QanesmLmi. Cuophaer_
g‘gsum'rr:'\:&@rmwsm usSlflenaulded ellembugp Qar@ssni. FHLNLE
g usdilens elenburhisemer san@Hllgss wigwelome. o aGe
Cuopseni g6 SpeIemTRIGET  WHMID ugé,](r'ﬁpms efembLTrASmeT
&6iT0L (D& BuissT @ibg ML Coluledmbal 7 Bl &emhs @t
Spaetr pULb @uumLS@WLin Cal B\ Q&nmaﬁlgfn :

R.RAMESH CHANDER, Advocate

43/11, Srinivasaperumal Koil 1st Street,
Thiruvottiyur, Chennai-600 019.

Mobile No.: 98410 18689, Phone No.: 044 2573 1119
E-mail: r.rameshchander@gmail.com
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CQuwF wrHmLDd

AARTI YADAV, sios
Quuwm:  Ashrphi Roy, ‘s
Gsdl: 02.12.1980, H.NO.46-B,
4TH CROSS STREET, PARVATHY
NAGAR, MADAMBAKKAM,
KANCHIPURAM - 600126.
st6tim (paeufuled  eudls@d mrst
Befl AARTI ROY esimmy

Siem1p&a1L & Gneit.
AARTI YADAV

Quw wrHpLd
JAYALAKSHMLS, sHms
@uuwi: RAJASEKARAN.K, 9nis
Gsd: 26/03/1979, AMUTHA
FLATS, FLAT NO.S2, IYYAPPA
NAGAR, NANMANGALAM,
CHENNAI- 600129. 16T
waeuflufed audle@h  mres
BQerfl JAYALAKSHMI. R

a6 BjemLpaIiLI B Gmetr.
JAYALAKSHMI.S

CQuwF wrHmLDd
SURESH NAWIN AYYAMMAL
SEENI, spens Quui: SEENI
NAIDU, 9pis Csd: 27/07/1984,
NO.1/29, 1sT BLOCK,
K K D NAGAR, KODUNGAIYUR,
CHENNAI - 600118, eetm
weseauflled afls@n mHresr  Defl
SANKAR SEENI NAIDU a6y
Sim&sLLBHCmeb.

SURESH NAWIN
AYYAMMAL SEENI

QuwiF rHDD
1, VIJAY, S/O. Venkatesan,
Residency at 12D, 12th Floor,
Ramaniyam Pushkar 2, Dr.
Kalaignar Karunanidhi  Salai,
Sholinganallur, Chennai Pincode
—600 119.

Changed My Minor son’s Name
Old Given Name : ANISH
SRINIVAS Old Sur Name : .....
DATE OF BIRTH:  03.10.2009

New Given Name : ANISH
SRINIVAS New Sur Name :
VIJAY
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CQuwF wrHmLDd
ACHAL PRABHA SURESH
CHAND, sewteur  Quwn:
SURESH CHAND, Wpis Gsd:
16/12/1972, DOOR NO 28,
M S KOIL STREET, ROYAPURAM,
CHENNAI-600013. 16T
waeuflufed udlé @b Bes
@efl ACHAL (New Given Name)
PRABHA (New Sur Name) etsiimy
Sim&&LILHECDe6bT.

ACHAL PRABHA SURESH CHAND

QuwiF wrHoLDd

Old  Surname:

Punniyakdtteeswaran, Old Given
Name: Munirathinam, S/0:
Punniyakotteeswaran, dpps Gz

24/03/1970, NO. 4, 1ST STREET,
RUKMANI NAGAR, POONAMALLEE,
CHENNAI 600056, Tamilnadu. stetim
wesaufl@edy eudfls@n mrer  Qefl
New Surname: Punniyakotteeswaran
New Given Name: Munirathinam
stetmI o HaLiLSHCmebt.
Old Surname:
Punniyakdtteeswaran, Old Given
Name: Munirathinam

QuwF wrHHLDd
AJAYKUMAR MODI,
shewg GQuwr: ANIL G MODI,
Gpks  Csd:  19.09.1970,
venn @p.202, Teugy wmg, 72/40,
WEHISSHTE0 QG [, L|TenFaTSsLD,
Qasnienesi—600 007. 61631

aeuflufed @b mrss
@efl  AJAY ANIL MODI etstnmy
E NG

AJAYKUMAR MODI

QuwF wrHmLDd
EMILET PREM KUMAR,  sewwreur
@Quwi:  PREM KUMAR, Snis
Gs4): 07.04.1993, OLD NO.10/241,
NEW NO.22, PERIYATHANGAL,
NERKUNDRAM, CHENNAI -
600107. esirm paeufluled eudls@ib
mnest @efl  EMILET MERLIN
JAYARAJ NADAR
st6tn)  Syemw&aILHECmeb.
EMILET PREM KUMAR

QuwF wrHMLD

B. GOTHANDAPANI, ~ spens
Quuwi:  M.uresbsrb, ADbS
Css: 30.07.1981, 1/992,
6T610.6T670. Camuled Qgm,
W&elaunésibd, Q& 6T6m 65T—
— 600125. stesTm (p&eufludied
udlé @b BesT BDefl
B. GOTHANDABANI eretrmy
Siemp&aup & Cneir.

B. GOTHANDAPANI

THE HON'BLE ADDITIONAL
COMMERCIAL COURT-EGMORE
COS 465 OF 2025
Timescans Logistics (India) Limited,

Represented by its authorized
representative Mr. T Umapathi,
No.18/3, Rajah Annamali Buildings,
Annexe 3rd Floor, Rukmani
Lakshmipathy Road,
Egmore, Chennai,
Tamil Nadu - 600008.
...Plaintiff
-Versus-

Navastrid Metallwaren Private
Limited,
Represented by its Director,
No.88, CTH Road, Veppampattu,
Thiruvallur District,
Tamil Nadu - 602024

... Defendant

It is hereby informed that our
client, Timescans Logistics (India)
Limited, has instituted a Commercial
Suit for recovery of money against
Navastrid ~ Metallwaren  Private
Limited,

In this regard, the Hon'ble court
has directed us to issue a paper
publication. Accordingly, we hereby
inform that the above case is posted
for hearing on 06.01.2026 before
The Hon'ble Additional Commercial
Court Egmore for the appearance
of Navastrid Metallwaren Private
Limited, failing which the matter will
be decided on merits.

T.V.SURESH KUMAR
Advocate

Quw wrHpLd
Old Surname: VETTRI VEERAN,

Old Given Name: VINOTHKUMAR,
S/0: VETRIVEERAN, s
Gsd): 06/11/1986, NO. 5/96,
NELVAYAL  ROAD, PERAMBUR,
CHENNAI 600011, 1681
weauflle adflseb mrer  Defl
New Surname: VETRIVEERAN,
New Given Name: VINOTHKUMAR,

a6t DeMP&SLILIHE Cm6i.

Old Surname: VETTRI VEERAN,
Old Given Name: VINOTHKUMAR

QuwF wrHmLDd
Old Surname: AHAMED GULAM
DASTAGEER, Old Given Name:
ALIYATH SAKEEYA, SevvTeUT
Quuwit: SABARUDDIN, mis
Gsd): 17/11/1989, NO.71/13,
MOHAMADIYAR STREET, SEMBIUM,

PERAMBUR, CHENNAI 600011,
stetin (waeufluled audls@n Hresr Qevfl
New Surname: SABARUDDIN,
New Given Name: ALIYATH SAKEEYA
16t e &&LILHIE Gmeb.

Old Surname: AHAMED GULAM
DASTAGEER, Old Given Name:
ALIYATH SAKEEYA

LOTEUOTLIENLO 6 (16U Ml
CarlLr’ fuiy geufser.
wiSlw Qesremear CariLLb.
15.5.6T600. 9|3 /8765 /2025
BeT:17.12.2025
Bpiiy smerm)
J. Ggaii, S/0. A. Qgguipmosit (Geor),
1601, 1/42, &mbiemawbLD6sT
Camuied Qzm, Fmomyyib,

30-12-2025

SHRIRAM FINANCE LIMITED

PALLAVARAM BRANCH
VEH.NO. MAKE MODEL

VEHICLE FOR SALE

1. TNO9BE-1956 TOYOTA INNOVA-P 2010

BRANCH MANAGER NUMBER: 9944649895

SHRIRAM FINANCE LIMITED

Quuwi wrHmd
PURUSOTHAMAN PENNGAR
NEELAKANDAN, shemg Guwi:
NEELAKANDAN,  pps Gsd:
16.05.1971, NO.30/18A, Gangai
Amman  Koil 2nd Street,
Vadapalani, Chennai - 600026.
a6t (poHeufufed cudlé @b Hre Gevfl
PURUSHOTHAMAN PENNGAR
NEELAKANDAN sT6tTM)
T MEENGE L

PURUSOTHAMAN PENNGAR

NEELAKANDAN

I, NILOFAR FATHIMA
D/O.MOHAMED BASHEER
W/0.SHAIK MOHAMED DOB
:09/03/1986, RESIDING AT
NO 30/64, 3RD MAIN ROAD
CIT NAGAR, NANDANAM,
CHENNAI -600035. SHALL
HENCE FORTH BE KNOWN
AS S NILOFAR FATHIMA

NAME CHANGE

I, SHAIK MOHAMED
UDHUMAN ALIYAR, S/O
UDHUMAN ALIYAR,DOB:
26/06/1981, RESIDING AT NO
30/64 3RD MAINROADC I T
NAGAR, NANDHANAM
CHENNAI - 600035. SHALL
HENCE FORTH BE KNOWN
AS SHAIK MOHAMED S U

NAME CHANGE
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I, BASHEER, S/0.
MOHAMED ESSA, DOB:
1411111957, RESIDING AT NO.
36/1 8B BALAMUTHU
STREET, MOUNT ROAD, ANNA
SALAI CHENNAI - 600002.
SHALL HENCE FORTH BE
KNOWN AS MOHAMED
BASHEER

NAME CHANGE

My client, Mr. K. Ramu is the absolute
owner of the property being Land and
Building, land of an extent of 5061.6
sq.ft., comprised in Old Grama Natham
S.N0.38/2, New Grama Natham
S.N0.255/6 and 3036 sq.ft., comprised
in Grama Natham S.N0.38/2, New
Grama Natham 8.N0.255/16 of
Kallavakkam Village, Thiruporur
Taluk, Chengalpattu District.
Of the total land, the land of an extent of
13 cents in Grama Natham $8.N0.38/2 of
Kallavakkam Village was purchased by
his father, Mr.K.Kuppusamy alias
Kuppan in terms of the Sale Deed dated
21.09.1993 (Doc.No.1588/93) and the
land of an extent of 7 cents in Grama
Natham $.N0.38/2 of Kallavakkam
Village was acquired by his father, Mr.
K.Kuppusamy alias Kuppan vide
Natham Patta bearing No0.23 issued in
the year 1995. Subsequently, the said
properties were acquired by my client
vide Release Deed dated 05.03.2025
(Doc.No.5153/25) and Sale Deed dated
05.03.2025 (Doc.No.5154/25). The said
property is in the possession of my
client and it is absolutely free from any
encumbrance whatsoever. Any person
has any claim or interest over the said
property; he/she is requested to forward
their claims along with the relevant
documents to me within 15 days of this
Public Notice.
If I do not receive any claim from any
person within 15 days, it will be strictly
presumed that this property is
absolutely free from any claim or
encumbrance and no one has any claim
over this property.
G. HARIDASS, Advocate
New No.4, Old No.32,
Madurai Veeran Koil Street,
T. Nagar, Chennai — 600 017.
Ph No.044-4855 5037 / 28242425

PUBLIC NOTICE

IN THE COURT OF XVI ADDITIONAL
CITY CIVIL JUDGE AT CHENNAI
I.LA.NO. 2 of 2023

in
A.S.No 242 of 2019
Premakumari & another
Petitioners/Appellants
-Vs-
B.Padmanabhan & 11 others
Respondents/ Respondents
T0
B. Sekar (Respondent-2)
B.Ramesh (Respondent-3)
Ramani (Respondent?5)
W/o.Nambirajan
Respondents 2, 3 & 5 are residing at
Old No.33, New No.7/33,
Perumal Koil Garden Street, 1st
Lane, Sowcarpet,
Chennai - 600 078
Mallika, (Respondent-11)
W/o0.M.Manohar, Giri Gori Street,
Seven Wells, Chennai -600 001
Rakini (Respondent-12)
W/o.P.Palani, No.10, Radhakrishnan
Street, Sri Devi Nagar, Avadi, Chennai
Take notice that the above
restoration application in  the
above Appeal in AS No.242 of
2019 preferred against you from
the decree and Judgement in
0.5.No.6067 of 2008 passed by the
VII Assistant Judge, City Civil Court,
Chennai, to set aside the same is
posted for your appearance before
the XVI Additional City Civil Court
on 08.01.2026 at 10.30 a.m. failing
whikch the matter will be heard in
your absence and appropriate order
will be passed.
N.Ganesh
Counsel For Petitioners/Appellants
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Cuiuy Olged Ghaemsslevenr WICTEID HETOL(HSSTED
glp Sleomisepd@er eag OlaeuessHled FilsGbuy
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N.VENKATESAN, B.Sc., B.L., M.B.A., Advocate
Phone : 044 - 2824 2420 / 86675 23724

BEFORE THE HON’BLE XIII
ASSISTANT CITY CIVIL COURT
AT CHENNAI
0S. No. 5425 of 2024
K. SHENBHAGAVALLI, F/A. 49 Years,
W/o. D.J. Kumar,
New No.18, Old No.9,
Varadhachari Lane,
Kalathiappen Street,
Choolai, Chennai— 600112
... Plaintiff
-Versus -
J. RAMESH, M/A. 49 Years,
S/o. A. Janakiraman
...... Defendant No.2

To
J. RAMESH, M/A. 49 Years,
S/o. A. Janakiraman, Hindu, No.1,
3rd Cross Street, Jeeva Nagar,
Pallikaranai, Chennai — 600100.
The above OS. No. 5425 of 2024 is
filed by the plaintiff against you for
the relief of permanent injunction
before the Hon’ble XlII Assistant City
Civil Court at Chennai was pleased
to order to notice through paper
publication returnable by 29-10-
2025. You are hereby given notice
to appear before the Hon’ble Xl
Assistant City Civil Court at Chennai
on 08-12-2025 at 10 a.m. in person
through your pleader without
fail otherwise the matter will be
decided as ex-parte
S. MICHAEL
Advocate
Counsel for the petitioners

Quw wrHoLd
KHAN KOMADHI

MOHAMMAD, sesvTeu T
Quuw  Chaitanya  Kurumoji,
pps Gz 14.12.1998,

NO. 05, Tiruppur Kumaran Street,

Arcot, Ranipet - 632503. er6ttm

poseuflufed eudls@id mre Gefl

KOMUDHI KURUMOIJI  etstmy
Sim&aLu&Cneit.

KHAN KOMADHI

MOHAMMAD

SHRIRAM FINANCE LIMITE

ADRAS MAIN BRANCH Vv
VEH.NO MAKE MODEL

LE FOR SALE

YEAR OF MODEL

1. |TN09BX-7791 |TATA TATAACE

2014

CONTACT NUMBER : 9092108956, 7200410100

IN THE HON’BLE SUBORDINATE
JUDGE ATALANDUR
M.C.O.P. No. 2 of 2025
A. Anandhan ...Petitioner
-Vs -

Gnanasekaran - R1
V. Sundharasan - R2
...... Respondent R1, R2
To
V. Sundharasan,
S/o.Vengateshmoorthy
No.5/110A, 8th Cross Lane,
lind Street, Blue Beach Road,
Periya Neelangaraikuppam,
Chennai—600115.
Please take notice that the above
case has been posted for further
hearing on 03.02.2026.
Hence, as per the above Hon'ble
Court's direction. This paper
publication is offected.
Kindly take notice of the same
and appear before the Hon'ble
Subordinate Judge at Alandur on the
3rd Day of February 2026 at 10.30
a.m. either in person or through
your pleader failing which the above
matter will be heard and decided in
your absence.
THis is for your kind notice
Balaji Sankaramoorthy
S.Dinakaran
Counsel for petitioner
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BEFORE THE HON'BLE SUB COURT
AT ALANDUR
0.5.No 141 OF 2025
R.BABU ASHOK
“Vs-

Plaintiff

1] E.BASKAR,
2] Mrs.ARIVU BASKAR,
3] A.P.RAJESH KUMAR @ RAJESH
Defendants
TO
A.P.RAJESH KUMAR @ RAJESH [3RD
DEFENDANT]
Son of A.Pon Anthony,
At 'Selvalakhsmi Stores'
(Opposite to AMIRTAM COFFEE)
Door No.50, New Colony 1st street,
Adambakkam, Chennai - 600 088
Also address at Flat No.G-1,
'B' Block, Door No.187/188,
'JEY YES Orchid Homes'
Sadasivam Nagar, 4th Main Road,
Madipakkam, Chennai - 600 091
Take notice that the Plaintiff R.Babu
Ashok has filed the case of OS
No.141 of 2025 before the Hon'ble
Sub Court, Alandur for eviction/
repossession of the suit property
and for recovery of damages as
against the defendants. You are 3rd
defendant in the suit. The Hon'ble
Court has ordered fresh summon
to you [i.e.3rd Defendant] through
paper publication returnable by
16.02.2026 and posted the case on
16.02.2026 for your appearance.
Therefore take this notice and
appear for the case before the
Hon'ble Sub Court, Alandur on
16.02.2026 at 10.30 A.M either in
person or through your counsel/
advocate, failing which the matter
will be heard in your absence.
K.Senthil Kumar,
Counsel For Plaintiff
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